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RAJYA SABHA 

Wednesday,    the  28th July,  1982/6th 
Sravana, 1904  (Safca) 

The House met at eleven of the clock, Mr. 
Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Improvement in Hirakud  and Maha-nadi 
Projects 

•261. SHRI B. C. PATTANAYAK: Will 
the Minister of IRRIGATION be pleased to 
state: 

(a) whether Government have given 
priority for the extension of irrigation 
facilities in various States; 

(b) whether there is any proposal under 
Government's consideration for improvement 
in the present systems in Hirakud and 
Mahanadi delta projects of Orissa; and 

(c) what are the details of the 
measures proposed to be taken by 
Government for the adoption of pro 
per water management practices in 
those irrigation projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI I. B. 
ANSAR1)!     (a) Yes, Sir. 

(b) and (c) No such proposal has been 
received from Orissa Government for 
approval by the Planning Commission. The 
Orissa Government has set up Command Ar-
ea Development Authorities for these two and 
other irrigation systems. Warabandi is being 
progressively introduced. On farm works and 
land consolidation has been taken up. Water 
and land management institute is being set up 
to train officers and staff in efficient working 
of irrigation systems. 

SHRI B. C. PATTANAYAK: May I know 
whether the Government is aware that there is 
a wide gap between targets and achievements 
in the irrigation projects in Orissa and other  
States?   If  so,  what  are      the 

steps which are going 'to be taken by the 
Government during the Sixth Plan period to 
reduce the gap? 

SHRI Z. R. ANSARI: Sir, It is a fact that a 
gap exists between the creation of potential 
and the utilisation of the irrigation potential 
created. There are certain reasons for that. 
And we have taken cer. tain steps for 
minimising this gap. The steps taken are by 
way of creating command area development 
authorities for 76 identified projects. Sir, 
originally, the field channels were to be 
constructed by the farmers themselves and 
only up to 40 hectares of blocks, the field 
channels were constructed toy the project 
authorities. Now, We have reduced this limit 
and now in the project itself, up to 5 to * 
hectares of blocks, the field channels are 
being constructed by the project authorities 
themselves. Then, Sir, the rotational irrigation 
system, warabandi, has ibeen introduced 
which will provide water for irrigation 
purposes to the farmers up to the tail-end of 
the canals. These are the steps which we have 
taken and we have given instructions to the 
State Governments to establish command area 
development authorities along with conso'i-
dation of land and introduction of the 
warabandi system, 

SHRI B. C. PATTANAYAK: May I know 
whether the Mahanadi Delta Irrigation Project 
in Orissa has been completed and, if so, 
when? What was the estimated cost and the 
ac. tual expenditure, and was the expenditure 
of thla Mahanadi Delta Irrigation Project 
estimated including the construction of canals, 
the field channels and the drainage? If so, may 
I know whether all these construction works 
have been completed or not? May I also know 
whether the Government of India is aware that 
due to water-logging in Hirakud and Mahanadi 
Delta Projects, the people of that area are 
suffering a heavy loss of crop and utilisation 
of land "for the last 15 years? If so, what 
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steps Government is going to take and 
when will Government take these steps? 

SHRI Z. R. ANSARI: The Maha-nadi 
Delta Irrigation Project aims at utilisation 
of releases from the Hira-. kud Dam 
Power Station. It is a project which has to 
be constructed in two stages. The 'first 
stage involves repair of the old weirs 
across the Mahanadi river and 
remodelling and extension of existing 
irrigation systems taking up from these 
weirs. It was carried out to provide 
irrigation benefits to the command area to 
the extent of 1.96 lakh hectares. The sec-
ond stage involves construction of 
diversion weirs across the river and a 
network of canal sy[stem. The project 
originally conceived was designed to 
irrigate 6.72 lakh hectares and now the 
total irrigation potential of the proj'act, 
Covering stages I and n, is 5.5 lakh 
hectares. The project report was sent to 
the Central Water Commission and somte 
comments were serrt by them. The 
second revised estimate for Rs. 68.38 
crortes was received by the Commission 
from the State Governments in 1974 on 
which some comments were sent. No 
reply has been sent by 'the State 
Government of Orissa and the Central 
Water Commission took up the matter in 
December 1980 and they sought a 
completely re. vised tesitimate with a 
view to processing the same through the 
advisory committee. We are still awaiting 
the reply from thla Sta<te Gov-, ernment. 
No reply has yet been sent by the State 
Government to the Central Water 
Commission. 

SHRI B. C. PATTANAYAK: What 
about water-logging programme and 
about drainage? You have not replied to 
that. Irrigation means supply of water and 
water-logging. 

SHRI KEDAR PANDEY: The pro-
posal  for the  modernisation   of  this 

scheme has not come. So far as water-
logging is concerned, unless the scheme 
comes and the proposal is examined, we 
cannot go ahead. That is   the   position. 

SHRI B. C. PATTANAYAK: For 
water-logging the Government of India 
have not taken up any step. 

SHRI KEDAR PANDEY: The State 
Government has not sent any proposal 
for the modernisation of the scheme. 

SHRI B. C. PATTANAYAK: Irri-
gation means, supply of water for ir-
rigation and clearing of exeess water. 

SHRI KEDAR PANDEY: Water-
logging is also part and parcel of ir-
rigation and that should be looked into. 

SHRI Z. R. ANSARI: But the  
comprehensive plan has: not yet been 
received. 

MR. CHAIRMAN: That he has said. 

SHRIMATI MANORAMA PAN-
DEY; I would like to know from the hon. 
Minister as to how many irrigation 
projects of different states are pending 
for clearance ands secondly, whether 
there is any proposal for modernisation 
of the some canal in Bihar. 

SHRI KEDAR PANDEY: So far as 
some canal is concerned, that is not 
included in this question. But that is 
under consideration. 

MR. CHAIRMAN: There are many 
canals which we cannot discuss under 
this  qutestion. 

SHRIMATI MANORAMA PANDEY: 
How many projects are there pending 
there with the  Government 



5 Oral Answers [ 28 JULY 1982 ]   . to Questions 6 

SHRI KEDAR PANDEY: There are 65 
irrigation projects which were started before 
1-4-1976. They axe in the process of 
construction and will be completed by the end 
of the Sixth  Five  Year Plan. 

SHRI VITHALRAO MADHAVRAO 
JADHAV: In connection with the question 
whether Government have given priority for 
the extension of irrigation facilities in various 
States, I would like to bring to the notice of 
the House some important points. Does the 
Government intend to take up irrigation 
projects on priority basis for the benefit of the 
famine stricken areas? If so, what is the 
planning for that? Number two, Sir, while 
constructing such projects, will the 
Government take care to see that it selects a 
site where the life of the irrigation reservoir 
will be of a longer duration? I say this because 
in most of the projects silt accumulation is 
taking place. 

Then, Sir, number three is this:... 

MR. CHAIRMAN: How many points have 
you got? 

SHRI ARVIND GANESH KUL-KARNI; 
Sir, he is a new Member, and he should be 
allowed. 

SHRI VITHALRAO MADHAVRAO 
JADHAV; Sir, has the Ministry got any plan 
for making water planning in India for 
irrigation more feasible arid is there any 
master plan for making use of the total water 
available including ground water area-wise 
and, if so, what could be maxi. mum 
utilisation of that water in the future? 

SHRI KEDAR PANDEY: Sir, we have got 
a plan for water resources development in this 
country and the honourable Members are in 
the know of things that that planning is going 
on. In that way, we shall have to spend nearly 
Rs. 50,000 crores for national water resources 
development, for the development of these 
waters, and we have got a scheme and the 
honourable Members are in the know of the 
scheme. So, that way we have 

got so many rivers in our country. In the 
northern part, we have got the Himalayan 
rivers and in the southern part, we have got the 
peninsular rivers ' and we have got a national 
plan to link up all those rivers and in this way 
we shall have a planned future and there is no 
doubt about it. I have already told you that 
1,440 MAF is available in this country and, up 
till now, we have been able to utilise only 220 
MAF, that is, up till now. We have got a plan 
so that we may utilise 540 MAF. But it will 
take many years and there is no. doubt about it. 
But we have got this scheme and by the end of 
2000 A.D. We shall be able to utilise this 
irrigation potential to irrigate 113 million 
hectares. 113 million hectares is the ultimate 
irrigation potential in this country and we have 
got this plan and we shall create this much 
irrigation potential and that way we shall be 
able to have double production in this country 
by the end of 2000 A.D. 

SHRI SADASHIV BAGA5TKAR: Sir, the 
question is regarding water management. *t 
has not been answered.  (Interruptions). 

SHRI KEDAR PANDEY: I believe the 
honourable Member has posed so many 
questions and they are all in parts. 

MR. CHAIRMAN; They have got plenty 
of potential! 

SHRI VITHALRAO MADHAVRAO 
JADHAV: Sir, my question has not been 
answered properly. I warned to know whether 
they have any plans for the benefit of the 
famine-striken areas. 

MR. CHAIRMAN; All right. Mr. 
Rameshwar Singh. 
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Manipulation of data, manipulation of 
figures, is being resorted to in order to 
cover up the actual failures on* the 
potential creation front as well as 
utilisation front. So I would like to have 
this clarification. MR. CHAIRMAN: Only one more 

question. Dr. Bhai Mahavir. I think we 
have gone enough on it. The other 
question is also very important. 

Out of 14 million hectare, 5 million 
hectares have been created. 
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DR. BHAI MAHAVIR; S have poin. 
ted to the difference between the figures 
into houses. 

 

The House had been given different 
figures. (Interruptions) 

SHRI Z. R. ANSARI; May £ just 
clarify this? 

DR. BHAI    MAHAVIR:  I am not talking 
of approaches or  the President's Address.    

We have given two specific, accurate 
figures. They differ • by 3.22 lakhs. 

SHE* Z. R. ANSARI: In February 
1982, reply was given on the basis o* 
the expected achievement,   According 

to the target, but in July, 1982 the actual 
achievement was given, because up to 
that time this was the actual achievement 
by 24th February, actual achievement 
was not there. Therefore, what was 
expected, it was incorporated in the 
reply. But in July, 1982 the actual 
achievement was there, and therefore it 
was 4.799 million hectares. 

DR. BHAI MAHAVIR; Sir, he is 
deliberately misleading the House. The 
answer says; "potential created." It does 
not say targeted or aimed— additional 
potential created during tne first two 
years of the Plan, and this also is the 
target of achievement regarding irrigation 
potential. 'Achievement' means what has 
been achieved; it cannot mean target or 
what we are approaching towards or what 
in gene, ral terms We wish to have. That 
is not the point Sir. Two accurate figures 
are given with a difference is 3.22 lakhs. 
After a period of five months, the figure 
is smaller. I do not know how they are 
able to explain it. We would like to 
have... 

 
DR. BHAI MAHAVIR: The wording 

is 'potential created', not expected. 
'Created' means, what hag been done, 
actually achieved. 

 
DR. BHAI MAHAVIR; Then, this 

should have been corrected. Why was 
the answer not corrected so long? 

MR. CHAIRMAN: What has hap-
pened is, the man who drafted the reply 
used the word 'created' in     a 



13 Oral Answers [ 28 JULY 1982 ] to Questions 14 

wrong way. When it is said 'potential 
created', they want what has actually 
been done. 'Potential created', Dr. Bhai 
Mahavir thinks—means, what has been 
done. I think, there is a wrong use of the 
word. *[ think, this is enough. We will go 
on to next question.   Question No. 262. 

DR. BHAT MAHAVIR; Sir, I will not 
take more time. The wording of the 
question is 'whether it is a fact that 'he 
Prime Minister, in her address to the 
nation on 14th January, •1982, has said 
that the target of providing irrigation 
facilities to five million hectares of land 
has been fulfilled' and the answer is 
'additional potential created during the 
first two years of the Sixth Plan...' I do not 
know whether it is a small mistake, or, 
only some wrong wording has been used, 
or, if there is a difference between the 
standing of the two Houses so that they 
are to be doled out two different answers 
like this. 

SHRI PILOO MODY: You can 
prepare another  judgement  on it. 

MR. CHAIRMAN : I wish I could. 
Then, I will, probably, ba able to deflate 
you. 

SHRI   PILOO   MODY;    You   will 
have to commit a crime before you do 
that. 

 
1 

♦262. [The questioner (Shri Har-
kishan Singh Surjeet) was absent. For 
answer vide col... infra] 

Medical college teachers 

*263. SHRI BHAGATRAM MAN-
HAR: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) whether it is a fact that Medical 
College Teachers and medical service 
Doctors in the S'ates are allowed private 
practice in any form; 

(b) if so, what are the names oi the 
States and Union Territories where such 
facilities are allowed and the modus 
operandi of the same; and 

(c) what are the States and Unioi 
Territories in which facility of 'Pa: 
Clinics' is in vogue for limited pri vate 
practice for Doctors and wha are the 
details in this regard? 

THE DEPUTY MINISTER IN TH 
MINISTRY OF HEALTH AND FA 
MILY WELFARE (MISS KUMUT 
BEN M. JOSHI): (a) Teachers i the 
medical colleges and goverr ment 
doctors in s°me States are.a lowed 
private practice. 

(b) As per available informatic 
there is no ban on private practi 
in Bihar, Karnataka, Madhya Pr 
desh, Tripura, Meghalaya and    Po 

. dicheriry (except the Jawaharlal Pos 
graduate Institute of Medical Ec cation 
and Research, an institute under the 
Central Government). Th< is a partial 
ban on private practi by government 
doctors in Keri Tamil Nadu, 
Maharashtra, Andl" Pradesh, West 
Bengal, Jammu Kashmir and Assam. 

(c) The  requisite  information 
not available with the Governmenl 
India. 

SHRI BHAGATRAM MANHAR: 
would like to know whether in light 
of the experience in the o States, the 
Government feel that limited private 
practice by mei college teachers and 
medical set doctors will supplement 
the   me< 


